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OFFICE OF THE PRINCIPAL DISTRICT & SESSIO1_\_I§ JUDGE,
NORTH-EAST DISTRICT KARKARDOOMA COURTSQ DELHI
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it l5 directed that the applications for certified copies an _>1;=}“(_?‘]f_‘t§tf)lf't_3>,£').[%_"i'6§‘_(¢)tl‘C|S oi
iiic D”i'§itaI NI Act Courts posted at Rouse Avenue Courts Comiolex, submitted to
their Headers at North-East District shall be disposed of by the learned Jl\/lFCs on
tlif"'~}EimE' day throu hdi ‘talsi natures Q ‘. . 9 gt 9 . Y

' (SANJEEV JA|N)
Principal District & Sessions Judge

North-East District, Karkardooma Courts, Delhi

5 4,68 . . it i i=?= ‘Z025No. _l§‘i______ myGaz.(lVlisc.)/North-East/KKD/Delhi Datedm_________~____

Copy forwarded for information and necessary action to:

_"—""“— '1. The Ld. Registrar General, Hon'ble High Court oi Delhi, New Delhi.
2. All the Principal District & Sessions Judges of Delhi District Courts.
3. The Chief Judicial Magistrate, North-East District, Karkardooma Courts,

Delhi. ior compliance.
vi. The Chiel Judicial Magistrates of all the other Districts of Delhi District

Courts.
5. The General Secretary, Shahdara Bar Association, Karkardooma Courts,

Delhi ~
6. Notice Board at Karkardooma Court Complex, Delhi.

_/Vwebsite Committee. Tis  0UflS & Karkardooma Courts, Delhi.
8. R&l Branch for uploading the same on Layers.
ti. PS to the undersigned. .

J’/A/at/oi/"Q I"?
Principal District & Sessions Judge

North-East District. Karkardoorna Courts, Delhi


